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02-08-2017 - CP(IB) No. 362/KB/2017- First Choice Readymix Vs. Jonbro
Construction Pvt. Lid.

ORDER

The Ld. Lawyer on behalf of the Operational Creditor is present. She has
already sent the statutory notice to the Corporate Debtor but none appeared
on behalf of the Corporate Debtor.

The Office is directed to issue notice upon the Corporate Debtor.

The Operational Creditor shall supply the photo copy of the petition so as to
enable the Office to serve notice upon the Corporate Debtor.

Fixing 23-08-2017.
sA.

MANORAMA KUMARI
MEMBER(J)




